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E chanle 01 Soiled Note by Commercial 
Bankl 

21S. SHRI PURANCHANDRA 
MALlK : Wi)) tbe Minister of 
FINANCE be pleased to state: 

(a) whether Government are aware 
tbat the DubHc are facing inconvenience 
due to refusal of the commercial banks 
to exchange soiled notes ; 

(b). if so; whether Government are 
going to issue any instructions to all 

. nationali ed commercial baoks to accept 
soiled not s from the public to ease 
their problems ; 

(c) if so. the details thereof· and , 
(d) the steps taken by Government 

so far in this regard? 

THE MINISTER OF STATE IN 
THE MINI TRY OP FINANCE 
(HRI JANARDHANA POOJARY) : 
(a) to (d) The Res rve Bank of India 
has been rec iving stray complaints 
from th public regarding difficulties 
fac d by lh m in g tting their soiled/ 
multiJat d not~s exchanged at some of 
tbe bank branch s. In the ligbt of such 
complaints th eserve Bank: has advi eu 
the Chief Executives of Public Sector 
Banks to improve the performance at 
their branche in this regard. The 
Re erve Bank ha also advised the Chi f 
Ex cutives of all Public S ctor Banks 
to ensure tbat their brancbes extend the 
facilits of exchange of soil d and certain 
categaries of multilat d note to the 
pub lic. or the information of the 
public the Reserve Bank has publici ed 
the f citity in major national/regional 
newspapers. The branch s of (hese 
banks are aho required to display at 
their premises a post r in bold letters 
offering to afford free facilities for 
exchange of ' oi led and cert:)in cat gories 
of muJtila ted notes to the pUblic. 

Effect of R ductioD in Value of Rupee 
on S laried Per on 

216. SHR.I PIYUS TIRAKY : 
SHRI CHITTA MAHATA : 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether the value of rupee has 
considerably gone down recently and is 
on the progressive decline of its face 
value; and 

(b) if so, the steps proposed to be 
taken to compensate salaried persons 
and mitigate hardship to unemployed 
and people below poverty line ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(HR[ JANARDHANA POOJARY) : 
(a) and (b) The purchasin g power of 
the rupee measured as the reciprocal of 
the AIJ India Consumer Price Index for 
industrial workers (base 1960 X 100), 
was 17.76 paise in January 1985. It 
went up to 17.92 paise in March, 1984 
and tben declined to 16.81 paise by 
November, 1984. However, the purchas. 
ing power of the rupee increased to 
17.01 paise in December 1984 and , 
remained stable in January. 1985 <the 
latest av~ilable). 

Government Cornpensates its emplo .. 
yees for increase in the cost of Jiving 
through revision in dearness allowance 
linked to changes in the Can umer Price 
Index for Industrial Workers. Revision 
in the minimum wages is also effected 
from time to time witb the same 
objective. Government has also laun-
ched a number of speciaUy designed 
schemes for enlargement of employment 
opportunities and alleviation of poverty. 
These include National Rural Employ .. 
ment Programme (NREP). Integrated 
Rural Development Programme (lRDP). 
Rural Landless Employment Guarantee 
Plogramme (RLEGP) and the scheme for 
providing self employment to the 
educated unemployed. 

Scandal or Deposit Scbeme in Bbllal 

217. DR. T. KALPANA OEVI 
Will the Minister of FINANCE be 
pleased to state: 

(a) whether attention of Govern-
ment ha been drSlwn to the news item 
caption d "Partners of Bhilai firm beld" 
appeared in the Tim~ of India, New 
Delhi dated 10 February. 1985 ; and 

. (b) if so, tbe details thereof? 
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THE M1NISTER. OF ST A TE IN 
THE MINISTRY OP FINANCE 
(SHRI lANARDHANA POOJARY) 
(a) Yes, Sir. 

to pr r port, 
B n, (BTe), a part-
n r hip oonoern w. cceptiag d its 
from the bUe. II . 40(-

"upwards, for 75 day on the promise of 
upply of goods t i tb v lue of th 

d po it. A ver large Dumber of per ons 
w repor d to h v m de d posits 
with the firm. 

prima faci . the eservc 
co ider d the activiti of the company 

s viaJ live of the provi ions of Chapt r 
III C of Re erve Bank of India Act 
1934 which prohibits aceep e of 
deposits by individual, firm and un-
incorporated a ocia tion of indivjdual 
from per on exceedjna the tipula d 
Dumber. 

Accordin, to the available infor-
m don, th Stat Oo-v r me t of 

.db:a Pradesh h.~e i Hi t d actio 
a r sted three P ft r ' n 

mpl y of tb Co any, all 
tbe hops a d ized the 1" cord . 

re GIO 
our 8 

f mall or 

218. SBRl LAKSHMA 
MALLICK Will the Mini t r of 
STBEL. MINBS A D COAL be 
pJeased to stat : 

( ) wh t er a 
introduced by the 

ide te dy 
rllet to local unit 

and 

, new pi n as bee 
our ela Steel Plant 

ow of r te on .. 
in the mall sector; 

(b) if 0 the etai r gA din the 
new ar as alongwi th the objective to 
ensure the gr wth of sma)) unit ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF STEEL 
(SHRI K. NATWAR INGH) (a) 
and (b) No new plan has been intro .. 
duced by the Rourk la Steel PLant to 
provide a toady flow of r te contr ct 
to local units in the small scale sector. 
Howev r, they have y m of entering 

i to rate ct ith 1 J )J 
scaJe industries t l ' me of the items. 
Rate contracts for 4 items have already 
been aw l1:Jed to the local small scaJe 
uni t. Th Plot is ClUTe tJy in be 
process of identifyio ore it for 
which rate contracts ",an be operated 
with . ppJ' for a period of ODe 
Qr toy r J with a provi ion {or 

n by a other 0 e year. So f, r 
the Plant ha id llriB d 238 item (or 
which rate contract can be oper ted 
only after uit bie par etees wilh 
rega d to . , tion Ck'\ e are jointly 

gr dun f)(;tw D ( Plant u 
ritie nd t unit. 

Production nd E port of Cardamom 

219. SHRI CHINTAMANI JE A : 
Will the Mini t r of COMMER E 
AND SUPPLY be plea d to stated' 

() be qu ntity of e rdam m expo -
ted du in the ye 1982-83, 9 3 .. 

d 1984-85 ; 

(b) the D s of t e 
are prod ing cardam Ql 
ity of caJ'da p c d 
xp ted by eac State nd a ency 

throu h hieh t export i in 
mad ; and 

(c t step beiD taleen to increase 
t prodUction of ca damoD) in th 

otry t meet the increa ing demand 
of card mom . n foreIgn countries ? 

ER OF STAT 
THE INlST Y COMMERCE 
A D SUPPLY ( I P. A. SANOM ): 
<a) Th ort f rdamom in terms 
of quantity is given blow: 

Year Quantity 

1032 tonnes 

25 tonnes 

1 84- S 1960 tonne 
(AprH. 84-Feb. 8S) 




